
Annexure - 3 

RAKESH KUMAR AGARWAL 
Insolvency Professional registered under Regulation 7 of the 

Insolvency and Bankruptcy Board of India (Insolvency Professionals) Regulation, 2016 

Registration No: IBBI/IPA-001/IP/P-00443/2017-18/10786 

20, N.S Road, Block-A, 1stFloor, Room No.-15, Kolkata-700001 

Email: cirp.ultramine@gmail.com/rakesh202@hotmail.com 

 

Ultramine Pipetech Pvt Ltd - In Liquidation 

(Liquidation Commencement date: 22.08.2023) 
(Hon’ble NCLT, Kolkata pronounced order for initiation of liquidation of Corporate Debtor on 22.08.2023. In the aforesaid order, name of the Liquidator 

was not mentioned correctly. Order rectifying name of Liquidator by Hon’ble NCLT, Kolkata was received by Liquidator on 02/12/2023) 

 

 

List of Stakeholders prepared under regulation 31(1) of IBBI (Liquidation Process) Regulations, 2016 as on 31st January, 2024 

List of Operational Creditors (other than Workmen, Employees and Government Dues)  

             (In Rs) 

  Details of Claim Received Details of Claim Admitted      
Sl. 

No. 
Name of 

the 
Creditor 

Date of First 
Receipt of 

Claim  

Amount 
Claimed 

Amount 
Admitted 

Nature of 
Claim 

Amount 
Covered 

by Security 
Interest 

Whether 
Security 
Interest 

Relinquis
hed 

Details 
of 

Securit
y 

Interes
t 

Amoun
t 

Covere
d by 

Guaran
tee 

% 
Share in 

total 
amount 
claims 

admitted 

Amo
unt 
of 

Conti
ngent 
Claim 

Amount 
of any 
mutual 
dues, 

that may 
be set off 

Amo
unt 
of 

Claim 
Rejec
ted 

Amoun
t of 

Claim 
Under 

Verifica
tion 

Remarks, if any 

1. Sumati 
Projects 
Limited 

20/12/2023 19,64,380 19,64,380  
 
 
 
 
 
 

Operational 
Creditors 

(other than 

Nil NA NA Nil 2.75% - - - - Claim fully 
admitted. 

2. Fl Smidth 
Private 
Limited 

29/12/2023 31,80,684 20,38,900 Nil NA NA Nil 2.85% - - 11,41
,784 

- Part claim 
rejected on 
account of 
interest claimed 
without 
any documentary 
evidence. 
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3. Super 
Technicians 
Water 
Purifier 
Pvt. Ltd 

- - 38,232 Workmen, 
Employees 

and 
Government 

Dues)  
 

Nil NA NA Nil 0.05% - - - -  
 
No claim 
submitted during 
liquidation 
process. Due to 
above, claim 
admitted on the 
basis of claim 
collated during 
the corporate 
insolvency 
resolution 
process. 

4. B.N 
Tripathi 
And 
Company 

- - 2,86,824 Nil NA NA Nil 0.40% - - - - 

5. Astral 
Limited 

- - 98,24,281 Nil NA NA Nil 13.75% - - - - 

6. Anjali 
Enterprise 

- - 3,34,281 Nil NA NA Nil 0.47% - - - - 

7. Sipani 
Trucking 
Company 

- - 15,93,000 Nil NA NA Nil 2.23% - - - - 

                                                                                                                                                                                                                                     

The voting share in the constituted Consultation Committee is in proportion to the admitted claim in the total admitted claim. The above voting percentage is only 

for the purpose of voting in the Stakeholders Consultation Committee, Distribution and payments would be governed by Section 53 and other applicable provision 

of the Insolvency and Bankruptcy Code,2016. 

 

 

Rakesh Kumar Agarwal, Liquidator 

Ultramine Pipetech Pvt Ltd  

Reg No:IBBI/IPA-001/IP-P00443/2017-18/10786 

20, N S Road, Block A, 1st Floor, Room No 15, Kolkata -1 

AFA valid upto 24/01/2025 

(M) - 98301 70962, cirp.ultramine@gmail.com/rakesh202@hotmail.com  

 

Date:- 31st January, 2024 

Place: Kolkata 
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